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the visit;

{(d) ¥ so, the detalls thereof;

(@) whether the Govemment propose
to suggest Japan-india Bumou Coopera-

(f) # so, the detalisthereof and i not, the
reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (PROF. P.J.
KURIEN): (a)to (d). Yes, Sir. The Chairman
of the Japan India Business Cooperation
Commiittees, Dr. Rokuro Ishikawa, visited
india from27th to 30th Jan., 1992. He led a
100-member Japanese delegation for the
23rd meeting of the India~Japan Business
bilaterat trade between the two countries.
The issues of inviting Japanese investment
to Indiawere also discussed. The Japanese
side was apprised of the policy refcrms
recently taken by Govt. of indiawhich evoked
geodmpum trom Japanese side.

(e) and (f). No, Si'

mmmmcoopemlon
Commiiteds are set up by the Apex bodies
of the industry of both the countries and
discussions are held on the Industry level.

Japenese investment in indian Core
Secter
1344. SHRI GURUDAS KAMAT: Wil
the PRIME MINISTER be pleased to state:
(a)whetherthe Union Govemment have
requested the Government of Japan to in-
vest in the indian oore sector;

(®) it 50, the reasons therefor; and
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(c)the mponudﬂnﬁmmmmld
Japan thereof? .

"THE MINISTER OF STATE IN THE:
MINISTRY OF INDUSTRY (PROF. P.J.
KURIEN): (a) to (c). With a view to re-
structure India’s economy, the Govemment
has recently announced some oeotm_rlc
reforms. As a part of that, items earfler
reserved exclusivelyfor Public Sector, have
now been reviewed to be opened to the
private sector selectively. This has also
been the Gowvi.s policy 10 weicome foreign
investment to the development of india's '
industrial base. In this direction, proposals
received for investment from foreign coun-
tries including Japan, are considered on
merits. :

[ Translation]
Blackmarketing of Ration in Delhi
1345. DR. PARSHURAM
GANGWAR:

SHR! RATILAL KALIDAS
VARMA:

Will the PRIME MINISTER be pleased
to state:

(a) the number of cases relating to the
blackmarketing of ration in Dethicometothe
notice during the last six months;

(b) the action taken against the said
blapkmrheleers; and

(c) the steps being taken by the Gov-
emment 10 check the blackmarketing of
ration in future?

THE MINISTER OF STATE IN THE
MINISTRY OF CIVIL SUPPLIES, CON-
SUMER AFFAIRS AND PUBLIC DISTRI-
BUTION (SHRI KAMALUDDIN AHMED):



381 Wilen Answers  PHALGUNA 14,1013 (SAKA)  Written Answers 362

Shepcmdnl(mbopwambm
natice of thekr Food Supplies & Consumer
Alfairs Depantmentduring the last six months.
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Fair Price Shops and 8 Kerosenes Oll

action s being intkated against 232 Fair
l{rboShopcmdBTKumOlngm-

(c) The U.T. Administration maintains a
strict watch on the functioning of Fair Price
Shops and Kerosenes Depots Surprise
checkings/ralds are conducted on the basis
of intelligence gathersd and on complaints
received. A Control Room has been set up
for recsiving complaints from the public.
Criminal/Departmental proceedings are
faunched against defaulters.

[English}

Potato Storage Unit at Hassan,
Karnataks

1346. SHRIG. MADE GOWDA: Willthe
PRIME MINISTER be pleased to state:

(a) whether the Govemment propose
10 set up a potato storage unit at Hassan in
Karnataka;

(b) if 50, the details thereof;

(c) the amount proposed to related
during 1982-83 there for; and

(d) the capacity of the proposed stor-
age unit?

THE MINISTER OF STATE IN THE
MNSTRY OF RURAL DEVELOPMENT
(SHRI UTTAMBHAI H. PATEL): (@) to (d).
No. Sir, Cold storage are being set up by
_ various agencies, institutions including pri-
vate entrepreneurs, public sector corpora-
tions and cooperative sacieties on the basis

of the requirement of gach agency, keeping
in view the storable surplus.
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for storage of potatoes, fruits etc. No. appll-
cation for any additional capacity is pending
with DMI. Licencing fusther capacity will be
considered on metits as and when any
apphication Is received.

Drug License In States
1347. SHRI RAM VILAS PASWAN:
- SHRI TARA CHAND

KHADELWAL:

Wil the PRIME MINISTER be pleased
1o state:

(a) whether the Government propose
to withdraw State Govemments’ power to -
issue licenses for manufacturing vaccines
and certain other products;

(b) if so, the reasons therefor; and

(c) the reaction of the State

. Government's thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF CHEMICALS AND FERTRL-
ZERS. (DR. CHINTA MOHAN): (a) to (c).
The subject matter pertains tothe Ministry ot
Health. Therefore information will be col-
lected and laid on the Table of the House.

" MATS for Dethi

1348. SHRI R. SURENDER REDDY:
Wilithe Minister of URBAN DEVELOPMENT

be pleased to state:

(a) whether Government propose t0
contact a foreign firm to builld and operate
rapid-based transit system for Delhi; and

(b) ¥ s0, the details thereof and the time
by which the foreign firm is likely to be



